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Resolution re:
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“The death of Ganesh Shankar
Vidyarthi was one to be envied by
us all”.
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Mr. Deputy-Speaker: Resolution
moved:

“This House is of opinion that
25th March, the day on which late
Shri Ganesh Shankar Vidyarthi
laid down his life in Kanpur to
bring commuunal harmony be dec-
lared as National Integration Day.”

Five minutes each. Shri Sadhan Gupta.

Shri Sadhan Gup!a (Calcutta-East).
Mr. Deputy-Speaker, I rise to support
the Resolution, because the step pro-
posed in the Resolution is just the need
of hour. There is no doubt that after
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{Shri Sadhan Gupta]

great efforts, we have kept the coun-
try clear of communalism, on the
whole, and for that, the democratic
forces in the different parties of the
country are largely responsible. But,
then, communalism remains the princi-
pal hindrance to our national integra-
tion. There are other things, some
provincialism of a narrow kind and so
on. But, principally, it is communa-
lism that is the greatest hindrance to
national integration. This is proved
not only by the unfortunate occur-
rences that have taken place at Jabal-
pur, Meerut, Chandausi, Aligarh and
so on, but it is also proved by the fact
that communal parties have dome so
well in the election; in certain regions.
That is a thing to be taken very seri-
ous notice of. Because, if these parties
grow, it is a positive danger to our
national integration. Our country is a
country of different communities and
the different communities must inha~
bit this country on a secular basis.
This principle is being seriously
menaced by the success of the commu-
nal parties in the elections, like the
Jan Sangh and so on. For this reason,
it is very necessary that the example
of heroic persons who have fought
against communalism should be held
up before the people, to teach them
what the ideals of our country really
are.

The younger Members of this House
are, perhaps, not aware of Ganesh
Shankar Vidyarthi. We remember
that, as children, his story, his mar-
tyrdom has made a tremendous im-
pression on us which has lasted ever
since. Even in those days when due to
the Hindu-Muslim riots communalism
was penetrating every heart, his sacri-
fice had made an impression on our
minds. How much greater would be
the impression today when we are re-
latively free from communalism! How
much greater impression would his
noble example stamp on young minds,
and how much helpful that would be
for national in‘egration!

Therefore, it is entirely necessary
that these examples are held up, and
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particularly the day of martyrdom ot
Ganesh Shankar Vidyarthi be declar-
ed a day of national integration.

Of course, mere declarations would
not do. All the parties concerned, and
particularly, the ruling party must set
an example in this matter. The ex-
ample of Kerala has not been a parti-
cularly edifying one, and if side by
side with parading these heroes, we
follow this kind of an example and we
follow this kingd of an opportunism and
align ourselves with communal forces,
then the whole purpose is defeated.
So, this must be cleared off certainly.
But assuming this is done, if the exam-
ple of Ganesh Shankar Vidyarthi is
held up to the people, if heis suitably
honoured, and the pcople are told,
particularly the young people are told
of what he stood for, why he stood for
it and how he stood for it, then I am
sure a great step forward would be
taken in the cause of national inte-
gration. - ’
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Mr. Deputy-Speaker: The hon.
Minister.

Shri Indrajit Gupta (Calcutta—South
—West): Sir, I wanted to speak. .

Mr. Deputy-Speaker: Unless he
rises, how am I to call him?

Shri Indrajit Gupta: Sir, 1 rose but
your eyes were not on this side.

Mr. Deputy-Speaker: I had my eyes
on that side. Anyhow, let him also
speak.

Shri Indrajit Gupta: Sir, 1 only
wan'ed to take a few minutes in order
to take this opportunity to remind the
House, particularly the members of
the ruling party, of what the Prime
Minister has said.

Shri Tyagi: They are the serving
party and not the ruling party.

Shri Indrajit Gupta: 1 want to re-
mind the House of the words written
by no less a person than Pandit Jawa-
harlal Nehru in his autobiography re-
ferring to this incident when Shni
Ganesh Shankar Vidyarthi laid down
his life. It is good to remember these
things sometimes. May I just quote a
few lines from the autobiography of
Pandit Jawaharlal Nehru?

“While we were all at Karachi
news had come of the Hindu-Mus-
lim riots at Cawnpore, to be fol-
lowed, soon after, by the report of
the murder of Ganesh Shankar
Vidyarthi by a frenzied mob of
persons whom he wasg trying to
help. Those terrible and brutal

MARCH 30, 1962 National Integration Day 2764

riots were bad eaough, but
Ganeshji's death brought them
home to us as nothing else could
have done. He was known tn
thousands in that Congress camp.
and to all of use of the U.P. he was
the dearest of comrades and
friend, brave and intrepid, far-
sighted and full of wise counsel,
never downhearted, quietly work-
ing away and scorning publicity
and office and the limelignt”

“In the pride of his youth he
willingly offered his lif: for the
cause he loveq and served, and
foolish hands struck him down,
and deprived Cawnpore and the
province of the brightest of their
jewels. There was gloom™ over
our UP. Camp in Karachi when
this news came; the glory seemed
to have departed. And yel there
was pride in him that he had faced
death so unfalteringly and died so
gloriously.”

These are the words of Pandit Nehru
and therefore I think it is a Afitting
occasion when Shri Banerjee has
brought this Resolution is decide that
we should do something, however late
it may, to honour his memory. My
hon. friend Shri Tyagi seemeq to ex-
press a view that if we started com-
memorating the memory of so many
martyrs in our country it may be very
difficult. But I want to point out that
the martyrs in our Independence
Struggle are legion; they may run into
lakhs. But he is a special type of
martyr who gave his kfe for commu-
nal harmony and this type of mar-
tyrdom does not run into hundreds of
thousands; it may be counted on your
figures. Therefore, at this time whea
this monster of communal discorq is
raising its heaq afresh in our country,
we should consider it. During the last
few months we have had these inci-
dents repeated in our country once
again. Even on the very morrow of
the national integration conference in
Delhi, the very next day, a conflag-
ration was let loose again in this very
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State of U.P. where Vidyarthiji laid
down his life. There are not only
Hindu Muslim riots. In Assam also,
we have seen that'a new type of pro-
vincial riot has also been ctngineered.
Whatever it may be communalism or
provincialism, if sectionz of our peo-
ple are being incited to a point where
they commit violence against cach
other, raise their hands against cach
other, it is not time for us to come
together and devise all possible ways
and means by which we can educate
our people, especially the vounger
generation who may be strangers to
the traditions of Ghandhiji and
Vidyarthiji? Should we not use all
possible forms and methods of educat-
ing them and putting them on guard
against this evil? I do not suggest
that simply by commemorating a day,
we will be able to solve this problem
or. for that matter, neither can it he
solved merely by setting up a national
integration committee and holding a
conference. We are all strugghing to
fing some method and means. We
read in the papers that i is particu-
larly the youth of the country whe
indulge in such things; it is so dis-
quieting that the school children and
college boys had been drilled and
trained by certain militant communa-
list bodies and given uniforms to drill
in the Military type and trained how
to wield lathis and knives. We read
the statemeni of the Home Minister
of U.P. after the riots in Aligarh and
Chandausi. How do we propose 10
stop the youth of our country goinz
astray if we do not adopt means of
educating them against these evils?
The fate of Shri Banerjee’s resolution
depends in the last resort on my
triends opposite. I do not know wiat
they will do or say. But I would ap-
peal to them that this Resolution is a
worthy Resolution and should commend
itself to all sections of this House. I
hope that the hon. Minister will re-
ceive it favourably.

The Minister of State in the Ministry
of Home Affairs (Shri Datar): Mr.
Deputy Speaker, I associate myself
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Day
wholeheartedly with the noble senti-
ments expressed by the hon. Mover as
also the other Members of this House
on this Resolution. Shri Ganesh
Shanker Vidyarthi, a great leader of
U.P. was murdered in the cause of
Hindu-Muslim unity. Exactly 31 years
ago, as my friend pointed out, there
were communal riots on the 25th of
March 1951 and he roused Muslims
from the predominantly  Hindu
mohallas and Hindus from the predo-
minantly Muslim mohallas. All the
same, a; we are all awars, there were
violent crowds and a group of 300 peo-
ple very unfortunately surrounded
this great hero and killed him on the
streets of Kanpur itself. The body
was recovered only after three days
unfortunately. Therefore, we have a
great name; a great social and public
worker and the editor of a Hindi daily.
He laid down his life for the purpose
of Hindu-Muslim or communal har-
mony. Here is a great name which we
have all to remember. and we must al-
ways be ready to do whatever is pus-
sible for bringing in national integra-
tion in the fullest sense of the term.

Then, I may point out to my hon.
friend, the Mover of this Resolution,
that there are certain dJifficulties in
accepting the Resolution. One diffi-
culty is this; the hon. Member has
stated that it should be declared as
the National Integration Day. Aro-
ther hon. friend, Shri Tyagi, has point-
ed out that the better courss would
be to have a common national day, or,
1 might observe, a martyrs’ day, in
memory of those who dieq in the cause
of India’s freedom and communal har-
mony, and the names of all those
persons will naturally be associated
together on that day.

Secondly, so far as this Resolution
is concerned, it requires to be pursued.
The details also have to be worked out.
Last year, in October, we had a
national integration conference. That
conference has appointed a 37-member
national integration council. I would
assure the hon. Member that I would
bring this Resolution of the hon.
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[Shri Datar]

Member to the attention of the na-
tional integration council. I am confi-
dent that they would advise the Gov-
ernment properly. Sg far as the gues-
tion of integration is concerned, the
matter would be considered from the
fullesy point of view, or, what can be
stated as an integrated point of view,
not only in the light of the money of,
and the honouring of the late Ganesh
Shankar Vidyarthi, but in the great
cause of India’s integration.

Under the circumstances, after the
assurances that I have given to my
hon. friend and after having fully
associated myself with the expression
of the high opinion in which this great
act of martyrdom has been held by all
sections of the Indian population, I am
confident that my hon. friendq will
agree to withdraw this Resolution. I
would not like this Resolution to bz
defeated.

it §o AYo FAANT : I AFIEA
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The resolution was, by leave, with-
drawn.

—

16.48 Ars.

RESOLUTION RE NATIONALISA-
TION OF FILM INDUSTRY

st wo qo afew : (W AW
FEAT): TR & AR # I FT—
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Film Industry
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